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.- IN PE CENIRAL »DMINISTRATIVE: TRIBUNAL HYDERABAD BENCH ; AT HYDERABAD

0.5.N0. 552~ /93

Date of Orger: 6/7-93
Between: 4
[

1. Diviéional Failway Menager, (D3)
Soutn Ceinitral Railway, Secunderabad,

2. Permanent Yoy Inc-octor (Zon) ‘
S.C.Rly, Secunderabad. '

3. Chiefl Signal Inspector,
- Signal & Telecommunication Iepartnent
S.C.Rly, Secunderabad.

ve Applicants, . | ‘ o
- . and e : J
1. G- Yaghtoien ' ' .
2. Presiding Officer, Labour Court, '
Narayanaguda, #.P,Hyderabad. - B
h . Respondents.

Fer the LpplicantsL Mr.NtL.DEvraj,'SC for Rlys.

For the Resbondentss ' .e
' CORAM3
THE HON'BLE MR, JUSTICE V.NEELADRY RAO : VICE CHAIRMAN
' AND
THE HOW'BLE MR,P.T.TIRUVENGADAN : MEMBER(ADMI)
The Tribunal made the followinc Order:- -

Admitn The operafion of the order dated 11—3—92
in C.M.P.No. [6 /%Q.ls suapended untll further orders.
Issue notice to the Respondents; |

Post the case on 6.9:93.

7

Capiy Losidds

. The Divisional Railway Manager {(B.G) $.C.Rly, Secunderabad.
. The Permanent way Inspector (Con) S.C.Rly. Secuncderabad.
. The Chief Signal Inspector, Signal & Telecomnunlcatlon
Department, 5.C.Ely, Secunderabad. :
4, The Presiding Officer, Labour Court, Narayanaguda, Hycerabad. .
5. One copy to Mr.N.,R.Devraj, SC for Rlys. CAT.Hyd.
6. One copy to Mr. - -7
7. One spare copy.' -
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IN THE CEINTRAL ADMINISTRATIVE TRIBUNAL
) HYDERABAD BENCH AT HYDERABAD

: e

THE HON'BLE ME.@USTICE V.NEELADRI Ra0
- VICE CHEZIRMAN

AN

THE HON'BLE Mk.A.B.GORTY : MEMBER(AD)
AN

o T . CHENDRASEKHAR REDLY

THE HON'BLE ¥
MEMBEER{(J)

A
THE HON'BLE MR.P.T.TIRUVENGADAEM $M(A)

Dated b __7 -1993

ORDER/ JUDGMENTT™

e

Meka /Tuh.,’ C.k. No,

' - in
0.a.No. & §7/(q~5 ,

T.A.No. (W.p.

Admitted and Interim directions

issued
. ““f*-—ﬁ-__ﬁﬁ_‘






